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Ref. No. .Sl:ﬁ&l?.—.ﬂ}l\.\f 23 FEB 201
©° Hon’ble Nirmala Sitharaman, TN e e e 1%
) Finance Minister of India, A -
Ve ,} - Ministry of Finance, j
vk Govt. of India,
North Block, New Delhj-{ 10001.
" 4.‘;:",\ ,‘ . ... Subject; Request for extension of time to file annual returns in FORM GSTR-9
s and Audit returns in FORM GSTR - 9C for the year 2019-29
Hon’ble Madam,
It is respectfully submitted as under:

1. THAT this Association has been requesting time and again to allow the

2, THAT Your Honour is well aware of the fact that because of pandemic COVII-
19, lockdown was announced by the Government. Al] places of business w;e
5

resultant difficulties hampered reconciliations amongst the taxpayers.

Forms was very less. Though officially unlockdown-5 has been announced, y
X substantial numbers of persons are unable to move around because of containmen

zones or being scared to move out. Work force continue to be at their homg

towns. All these factors contributed to delay in preparation of these Forms,

4. THAT after the un-lockdown, the time left for the taxpayers to prepare the%

5. THAT then there were technical glitches on the portal of the GSTN which
resulted in difficulties to the taxpayers to file these Forms. The taxpayers were
unable to file these Forms for reasons which cannot be attributed to the taxpayers
but GSTN portal. S

6. THAT while preparing reconciliations for filing of FORM GSTR-9 and GSTR-
9C, inadvertent bona fide mistakes which crept into the returns during 2019-20
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has recently disabled the facility to amend B2B data for 2019-20, This g; bling
the facility before the filing of reconciliation is something unheard of.

declared by them during the year and duly accounted for in the GSTR-9.f3r the
year 2018-19 did not have a column or table for reconciliation in Form GS
of 2019-20. This created unwarranted difficulties to the taxpayers to file
GSTR-9 for the financial year 2019-20. This clarification has been issued fiow.
During this period, the requisite forms could not be prepared,

In view of afore-noted, you are requested to look into the matter at a personal leve] af an
earliest, as the last date for filing GSTR-9 and GSTR-9C for the financial year 2019.2
now fixed as 28.02.2021.

A very early action in the matter shall be highly appreciated,

Hope to receive your magnanimous consideration,

Yours truly
- LRSS iaﬁon (Rﬂgd.‘

Secretary
A): 9810197362
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The Chairman, GST Council, Connayght Place, New Delhi.
The Chairman, CBIC, North Block, New Dethi.
The Pr. Chief Commissioner, CGST, Delhi, I.P. Estate, New Delhi.

4. : ommissioner, DGST, Vyapar Bhawan, New Delhi. .
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